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we have been following here. He is a senior 
member and ought to know.

SHRI TRIDIB CHAUDHUR1 : There 
is a grave question of constitutional pro* 
priety involved. This gentleman, the Chief 
Minister of Goa, has been elected with a 
massive majority against the ruling party in 
the elections. Now it will be very impro-
per for this House to discuss these things 
here.

SHRI JAGANNATHRAO JOSHI : 
Like Haryana.

SHRI TRIDIB CHAUDHURI : In re-
gard to many other States, this sort of 
situation will arise. So 1 would beg of you 
not fo allow questions like this, because it 
will be interpreted as an infringement of 
constitution^ propriety.

MR. SPEAKFR : I am not allowing 
any further questions. The member who 
had tabled the question did not put any 
supplementary. Of course, when he gave 
notice of this question, there was no ques-
tion of majority or minority. This was 
sent in much in advance when we did not 
have the results.

SHRI S. M. BANERJEE : Is it your 
ruling that if a Chief Minister has a 
majority, no charges of corruption like this 
can be raised here 7

MR. SPEAKER : It is not my ruling. 
Out of courtesy, I did not agree, because he 
is the Chief Minister again ; the people 
have given their verdict. I think it was 
fiom that point of view that the hon. mem-
ber who tabled the question did not pur-
sue it.

But suppose there were charges, if the 
charges were there, then, in my own opinion, 
there is nothing in this House to pursue 
this even if he is re-elected as Chief 
Minister. But I think out of courtesy we 
drop it.

Suggestions given by Planning Commission 
to Check rise In Prices

•31. SHRI AMAR NATH CHAWLA : 
Will the Minister of PLANNING be pleased 
to ftftte:

(a) whether Hanning Coajrafrsito M

given some suggestions to check the ri«ing 
trend in prices ; if so, the main suggestions 
made and the steps taken to implement 
those suggestions ; and

(b) how for the implementation of those 
suggestions has been able to check the rising 
prices ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA) : (a) and (b). At the 
instance of the Planning Commission, 
groups of officials and non-officials are be-
ing constituted by the Government for 
devising operational arrangements necessary 
for maintains: price stability and to ensure 
the availability of essential commodities at 
reasonable prices to the weaker sections of 
the population.
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SHRI MOHAN DHAR1A : During the 
appraisal of the fourth Plan, all these 
aspects were taken into consideration, and 
it was at that time that the Planning 
Commission proposed to the Covernmen t 
to constitute several committees to go into 
this aspect, because there are several matters 
that shall have to be consideied including 
production, both industrial and agricultural 
and there are some other aspects including 
distribution also. So, it is in this light 
that the Planning Commission has made the 
suggestions, and the Government is acting 
on these suggestions.
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SHRI MOHAN DHARIA : They are 
working on our suggestions, and we have 
also proposed that a  permanent body of a 
national nature should be established to 
look after the production and proper distri-
bution including the question of regional 
dtyarklo*.
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SHRI MOHAN DHARTA : We have 
taken thK aspect also into consideration, 
and we are sure that in case we want to 
produce more and more foodgrains, we shall 
have to protect the interests of the pro-
ducers d I so and this care is also being 
taken.
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SHRI MOHAN DHAR1A 1 have 
just said that the committees arc just 
constituted. Without increasing production, 
industrial and agricultural, it will not be
possible to bring down the prices and.
therefore, the Planning Commission has 
also set up several task forces, and wc arc 
making all possible endeavours, to see that 
the essential commodities are produced on a 
mass scale, and it will be helpful in bring-
ing down the priccs.
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MOHAN DHARIA: Representa-

tives of farmers are also now on the 
Agricultural Commission and besides, so 
far as the essential commodities arc 
concerned, it is the policy of the Govern-
ment to procure not only foodgrain? but, 
if necessary, other articles and commodities 
also to see that the weaker sections oi 
society get their reouierments of the 
essential commodities.

SHRI JYOTIRMOY BOSU : Will the 
hon. Minister tell us what are the specffic 
reasons for the abnui mal rise in the price 
of sugar when thete has been a record 
stock ?

SHRI MOHAN DHARIA : The House 
may be aware that sugar production which 
was 42 lakhs tonne;, last year has come 
down to 35 lakhs tonnes this year. That 
is one of the major reasons. But here also 
we are trying to produce more cane so that 
the prices do not go up-- (Interruptions}.
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SHRI MOHAN DHARIA : 1 repudiate

it.

MR. SPfcAKER : Ordej, Order. Next 
question.

Purchase of Technical Know-how for 
Tj re Units

*32, SHRI INDRAJil GUPTA : Will 
the Minister ol INDUSTRIAL DEVELOP-
MENT be pleased to stare :

(a) whether theic is any pioposal undei 
consideration to set up a new organisation 
Tor purchasing technical know - how for nev* 
tyre units direul> from foreign countries ;

(b) if so, the main features thereof ,
and

(c) when it »r  likely to be imple-
mented ?

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT (SHRI MOINUL 
HAQUE CHOUDHURYj : n )  to (c). A 
scheme is under consideration for setting 
up a joint venture by both the Central and 
the State Govewments and also to develop




